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A memo of Mr.S.P.Mohanty, Advocate,
filed in Court.by ML D.NeMishra, as a proxy
counsel states that the applicant does not
intend to proceed with the application ang
seeks permission to withdraw. Rermission
granted and the application dismissed as
withdrawn, Shri J.Sengupta, on behalf of
W.AoKoMiShra is present.
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